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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DETHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 12,08.2016

NAME OF THE COMPAT{Y: M/s Ms. Manoranjana Singh Vs. M/s. Positive Television Ltd.

SECTION OF THE COMPANIES ACT: 3971398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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ORDER

None for the petitioner.

2. Mr. Anshumaary ld. counsel for counsel for Responden ts'r.,2, 10,r\,,, 1g is present.

3. A request for adjoumment is being made by the ld. Counsel. Adioumed to

77.10.2016.

4' Notice be issued by the Bench officer to the other counsels for an the parties.

*Pr,Y)4*

-s4t- -
\,/\J

(InaMalhotra) -

\ s-/r- )
rn. v o aqnartrIitrIJ
Member |udicial

Contd/-.........


